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T to  MtaWvr of Cwmatrce (Shri 
Kairango): <a) Yes, Sir.

(b) Not yet, Sir.
<c) Does not arise.

Patents Law
*771. Shri P. C. Boreoah: Will the 

Minister of Commerce and Industry
be pleased to state:

(a) whether it is a fact that our 
patents law is out-dated and is there
fore discouraging inventive genius 
and hampering industrial deve.op- 
rnent; and

(b) if so, whether Government in
tend to modify it?

The Minister of Industry (Shri 
Manubhai Shah): (a) and <b). A
statement is laid on the Table of the 
House. fSce Appendix III, annexure 
No. 3.]

Washing Soda and Ultramarine Bine
*772. Shri V. P. Nayar: Will the 

Minis er of Commerce and Industry
be pleased to state:

(a) whether Government of India 
are aware that a 1 over the country 
washermen experience difficulties in 
getting their requirements of wash
ing soda and ultramarine blue; and

(b) it so, the steps, if any, taken 
by Government in the matter

The Minister of Industry (Shri 
Manubhai Shah): (a) and (b). A 
statement is laid on the Table of the 
House. TSce Appendix III, annexure 
re No. 4.]

Ninth Washington State International 
Trade Fair

*773. Shrimati Ha Palchoudburl: 
Will the Minister of Commerce and 
Industry be pleased to state:

(a) whether a proposal that both 
the public and private sectors of the 
Indian trade and industry should take

Sirt in the Ninth Washington State 
ternalional Trade Fair, to be held

at Seattle in tha Uni‘ed States Of 
America from 28th April to 8th Max, 
1960, is under the consideration of the 
Government of India;

(b) whether a decision has been 
arrived at; and

(c) if so, its nature and details?

The Deputy Minister of Commerce 
and Industry (Shri Satish Chandra):
(a) to (c). It has not been possible 
to Include the International Trade 
Fair at Seattle in the programme 
drawn up for our participation In 
fairs and exhibitions abroad during 
1960.

Export o f Tea to Aden and Kuwait
f  Shri Karni Singhji:

*7 7 4 .  ̂ Shri Bhanja Deo:
{ Qaxi Matin:

Will the Minister of Commerce and 
Industry be pleased to state:

(a) whether it is a fact that the tea 
exports to Aden and Kuwait hav* 
declined considerably;

(b) if so, the reasons therefor; and

(c) the steps taken by Government 
in the matter?

The Deputy Minister ot Commerce 
and Industry (Shri Satish Chandra>:
(a) to (c). Exports of Indian tea to 
Aden and Kuwait in 1958 were 2'2 
lakh lbs. and 27 4 lakh labs. res
pectively. During the first eight 
months of 1958, 19 lakhs lbs. and 
17-9 lakh lbs. respectively were ex
ported to these places. There has 
thus been no serious decline in ex
ports of Indian tea to these places.

Export of late Sackings
f  Shri Kamal Singh:

* 7 7 5 . g b r i  j g n n c e  Beck*

Will the Minister ol Commerce and 
Industry be pleased to state:

(a) whether it is a tact that the 
export of jute sackings to the r t f
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East, Africa, the U.S.A. and Australia 
have fallen;

(b) if so, the reasons thereof; and
(c) what steps are being taken to 

check this fall?
The Minister o f Commerce (Shri 

Kannngo): (a) and (b). Exports of 
Jute sackings have, of late, gone down. 
Various factors such as competition 
from and the establishment of jute 
mills in certain countries have con
tributed to this general decline.

(c) The question of augmenting the 
import of jute cuttings for manufacture 
of sackings is constantly under review.

Small Scale Industries

*776. Dr. Gangadhara Siva: Will
the Minister of Commerce and Indus
try be pleased to 6tate:

(a) whether any new scheme haa 
been started by giving loans to 
Scheduled Castes for starting small 
scale industries; and

(b) if so, what is the total amount 
given so far to each of the Union 
territories?

The Minister of Industry (Shri 
M&nubhai Shah): (a) and (b). Block 
loans are sanctioned to State Gov
ernments and Union Territories for 
disbursement to Small Scale Indus
trialists under their respective State 
Aid to Industries Acts/Regulations. 
Members of Schedued Castes are 
general'y given preference in granting 
them loans.

In addition to these general facili
ties funds are also sanctioned to th« 
State Governments and Union Terri
tories Administrations specifically for 
implementing schemes for the wel
fare of backward classes by the Minis* 
try of Home Affairs. One such scheme 
has been sanctioned providing for 
payment o f Loans to Members' o f 
Scheduled Castes in Delhi Union 
Territory for the development of 

fffil f  Industries,

Import Entltlenea*
•777. Shri Vldya Ch&ran ghokla:

Wi.l the Minister of Commerce and 
Industry be pleased to state:

(a) the procedure and formalities 
required to be followed by exporters 
of Indian cloth and yarn for getting 
their import entitlements certified;

(b) whether it has come to the 
no ice of Government that such ex
porters meet with abnormal delay 
in the offices of Textile Commissioners 
in getting their import entitlements 
certified; and

(c) if so, whether Government pro
pose to take any s*eps to "simplify the 
procedure and cut down the delay?

The Minister of Commerce (Shri 
Kannngo): (a) Under the Export Pro
motion Scheme, import licences 
against exports effected in a particular 
quarter are to be claimed in the suc
ceeding quarter. Applications for 
import entitlements in the prescrib
ed forms together with evidences of 
export as certified by the Customs 
Authority are examined by the Textile 
Commissioner who issues certificates 
of import entit’ements. On the basis 
of these certificates, the applicants 
are required to claim import licences 
from the Joint Chief Controller of 
Imports and Exports, Bombay before 
the last date of the auarter succeeding 
the quarter during which exports of 
cloth/yarn were effected.

(b) No, Sir.
(c) Does not arise.

N«|* Peoples’ Coprention
f  Shri Kalika Singh: 
I Shri Ram Krishan Gtapta: 

Shri Vaipayee: 
•778. J Shri V . L. Patll:

/  ffh rl N M. MOfttoWMBjr:
I Shri P. C. Borasafi:
{_ Shri SsBgaana:
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